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COMWUSION CHAaOlD BY S.T.C. ON 
ExPoRT OF SROSS. 

4493. SHRI D. N. PATODIA : Will the 
Minister of COMMERCE be pleased to 
state: 

(II) Wh:ther it is a fact that the State 
Trading Corporation keeps to itself Rs. to 
p!r pair of shoes as its margin for meeting 
expenses involved in packins, freight, ins· 
pection, development and publicity; 

(b) whether the industry has represented 
that because of this big margin taken by the 
State Trading Corporation. very little is left 
10 it; 

(c) the total amount thus collecled annually 
by the State Trading Corporation; Gild 

(d) the break up of its utilisati<>n ? 

THE DEPUTY MINISTER IN HIE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFf QURESHI) : (a) N<>, 
Sir. 

(b) S. T. C.'s fabricators had represented 
for an increase in the procurement prices 
payable to them fur shoes for shipment to 
U.S.S.R. The procurement prices were 
worked out on the same formula as applied in 
1967 and are considered workable for the 
fabricators. 

(c) and (d). It is not in the business 
interest of the S. T. C. to divulge this infor-
mation. 

MYSORE IRON &. STEEL WORKS, BRADRAVATI 

4494. SHRI J. H. PATEL: Will the 
Minister uf STEEL, MINES AND 
METALS be pleased to state; 

(a) the financial position of the Mysore 
Iron & Steel Works at Bh~.dravati and 
whether it i, incurring any loss; 

(b) if so, the reasons therefor; 
(c) whether Government propose to order 

an inquiry into the affairs of the Company? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
METALS (CHOWDHARYRAM SEWAK)I 
<a> Mysore Iron &. Steel Ltd. is running at 
profit. 

(b) and (c). Do not arise. 
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LooTING OF GOODS TRAIN NEAR NIMIA-
GHAT STATION 

4496. SHRI K. P. SINGH DEO : Will tho 
Minister of RAILWAYS be pleased to 
state: 

(a) whether it is a fact that a goods train 
was raided and looted by a mob of mis-
creants between Bholidih and Nimia&hat 
stations of Eastern Railway On the 2nd 
March, 1968; 

(b) whether it is also a fact that at the 
same place, the same train was looted on the 
26th February, 1968; 

(c) if so, the loss incurred as a result 
thereof; and 

(d) the steps taken by Government in the 
mailer? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) and (b). 




